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Sh. Manish Kumar, Advocate for the petitioner company. Sh. Krishna Dev

Vyas, CGSC for the respondent ROC, Kanpur.

The learned CGSC seeks further time to file comments/objections, if any, to
the present petition. Hence, the time is granted. Fhe petitioner is directed to serve a
spare copy of the petition to the Ld. CGSC for expediting the comments/reply of the

ROC and to serve an advance copy thereof to the petitioner.
The matter to be listed on 9" February, 2018.
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